NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH
|
35(ND)15
CORAM:
PRESENT: DR. v. K. SUBBURAJ MS. INA MALHOTRA
HON’BLE MEMBERr) HON’BLE MEMBER (g

ATTENDANCE~CUM-ORDER SHEET oOFf THE HEARING BEFORE NEw
DELHI BENCH OF THE NATIONAL COMPANY Law TRIBUNAL oON
13.05.2019

NAME OF THE COMPANY: Ms, Ameeta Mehra V/s. M/s. Mehra Developers
& Farms pyt, Ltd.

SECTION OF THE COMPANIES ACT: 397/398
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
For the Petitioner: Mr. Jeevesh Nagrath ang Mr. Chandan Dutta,

Advocates
For the Respondent; Mr. Manik Dogra, Advocate

4/1, Asaf Ali Road, Gate No, 2 (Mobile No. 9871098777) to audit the accounts
and prepare the financial statements w.e.f. Fy 01.04.2011 onwards till date.

The last statement signed by both Directors was fo;. & the financig] year 31st

To come Up on 9% July, 2019,

(V. K. Subburaj) (Ina Malhotra)
Member (T) Member {(J)

{Sapna}



